CA Nos. 10074-10075/2024
ITEM NO.101 COURT NO.11 SECTION XII

SUPREME COURT OF INDTIA
RECORD OF PROCEEDINGS

Civil Appeal Nos. 10074-10075/2024

M/S. LANCOR HOLDINGS LIMITED Appellant(s)
VERSUS
PREM KUMAR MENON & ORS. Respondent(s)

(IA No. 161204/2022 - APPLICATION FOR PERMISSION, IA No. 45424/2022
- APPLICATION FOR PERMISSION, IA No. 99413/2022 - PERMISSION TO
FILE ADDITIONAL DOCUMENTS/FACTS/ANNEXURES, IA No. 33519/2019 -
PERMISSION TO FILE ADDITIONAL DOCUMENTS/FACTS/ANNEXURES and IA No.
28802/2023 - PERMISSION TO FILE ADDITIONAL DOCUMENTS/FACTS/
ANNEXURES)

Date : 28-08-2025 This matter was called on for hearing today.
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UPON hearing the counsel, the Court made the following
ORDER

Arguments on behalf of the respondents heard.

For arguments in rejoinder, 1list as a part-heard on

03.09.2025.
(DEEPAK GUGLANI) (PREETHI T.C.)
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